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Note 1 :
Debentures originally issued by the Corporate Debtor in favour of 360 ONE Asset Management Limited were assigned to BPM Buildestate Private Limited pursuant to a Settlement Agreement dated 29 September 2023.
The liability towards BPM Buildestate Private Limited was proposed to be settled through transfer of identified land and development rights; accordingly, the claim is admitted contingently, subject to confirmation from
BPM Buildestate Private Limited that the development rights transferred to BPM and the agreement to sell stand cancelled and are not legally enforceable.
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